
FORM-B 
PUBLIC ANNOUNCEMENT 

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) 
Regulations, 2016) 

FOR THE ATTENTION OF THE STAKEHOLDERS OF 

MAA DURGA RICE PROCESSING & EXPORTS PRIVATE LIMITED 

SI. No. PARTICULARS DETAILS 
(1) (2) (3) 
1.  Name of the Corporate Debtor Maa Durga Rice Processing & Exports Private Limited 
2.  Date of incorporation of 

corporate debtor 
21/07/2003 

3.  Authority under which 
corporate debtor is 
incorporated/registered 

ROC Cuttack 

4.  Corporate Identity No. of 
Corporate Debtor 

U15312OR2003PTC007249 

5.  Address of Registered Office 
and principal office (if any) of 
corporate debtor 

Registered Office: 
Kairapari, Kotsahi, (Tangi) Cuttack, Odisha-754022 

6.  Date of Closure of Insolvency 
Resolution Process 

05.08.2026 

7.  Liquidation Commencement 
Date of Corporate Debtor 

05.08.2026 (Order received on 06.08.2026) 

8.  Name and Registration Number 
of the Insolvency Professional 
Acting as Liquidator 

CA Amarendra Kar 
IBBI/IPA-001/IP-P-02956/2025-2026/ 14557 
AFA Valid Upto: 31.12.2026 

9.  Address & Email of the 
liquidator as registered with the 
Board 

At-Chandradeipur, PO-Salepur, Dist- Cuttack, Salepur 
Highschool, Cuttack, Orissa -754202 
Email: caamarendrakar@gmail.com 

10.  Address and email to be used 
for correspondence with the 
liquidator 

At-Chandradeipur, PO-Salepur, Dist-Cuttack, Salepur 
Highschool, Cuttack, Orissa ,754202 
Email: cirp.mdrice@gmail.com 

   
Notice is hereby given that the National Company Law Tribunal, Cuttack Bench has ordered the 
commencement of liquidation of the Maa Durga Rice Processing & Exports Private Limited on 
05.08.2026. 
 
 

Sd/- 
Amarendra Kar 
Liquidator, Maa Durga Rice Processing & Exports Private Limited 
IBBI Reg. No. IBBI/IPA-001/IP-P-02956/2025-2026/ 14557 
AFA Valid Upto: 31.12.2026 

 

Date: 11.08.2026 
Place: Cuttack  






